Letter No.98.7../2022.
From,
Principal District & Sessions Judge,
Simdega.

The Registrar General,
Hon’ble High Court of Jharkhand,

Ref : Letter No. 260/R&S, dated 16.08.2022 of Hon’ble High Court of Jharkhand,
Ranchi.
Simdega, dated the 4* Day of November, 2022.
Sir,
With reference to Hon’ble Court’s letter no. 260/R&S, dated 16.08.2022, 1 am
furnishing herewith the information for the Month of October 2022 regarding Commercial
Courts in prescribed format hereunder:-

Name of the Judgeship: Simdega.
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This is for your goodself’s information and needful.

Yours, Baithtully,
_1’1/
“.off’
e
Principal District a? Sessions Judge,

Simdega.



